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01 this area. The Master Plan which is 
DOW beiol examined by the Town and 
Country Planniq people have taken aU 
tbeIe into consideration and we have to 
involve tbe Bnvironment Department also 
to bave a Water Bird Sanctuary tbere. But 

\ at this moment, it is very difllcult for me 
to .Y wbat will be tbe ultimate outcome 
because tbe Environment Department bave 
to give tbeir concurrence to this Bird 
SaDCtuary project. 

(TrGlUlatlon) 

MR. SPEAKBR. : Are you going there 
for fisbing, Ayub Sahib '1 

SHRI MOHD. AYUB KHAN: Ruins 
stand testimony to the fact tbat the building 
stood high and grand. Every inch of Jbun-
jhunu and Sikar dis.tricts of Rajasthan is full 
of tales of valorous deeds. You will find 
there forts and places of kings and em-
perors which have engravings of gold on 
tbem. Therefore, is tbe Hon. Minister con-
sidering to set up a tourist Ccnue tbere also '1 

[Ellglish) ~ 
SHRI SWNTOSH MOHAN DEV: I 

wiD check up from my Department. 

SHRI SRIBALLAV PANIGRAHI : There 
was a programme for tbe development of 
Chilka Lake. That also had tbe element of 
development of tourism. Earlier, there was 
a programme of development of this Chilta 
Lake alongwitb an element of tourism and also 
with the assistance of the World Bank. That 
programme was for about Rs. 14 crores. 
What has bappened to that programme '1 

This programme, which the Minister bas 
I'tplied has any relevance with this ODI 7 

SHRI SANTOSB MOHAN DBV: Sir . , 
GUt programme IS absolutely from our De-
partment and kcepins in view the develop-
ment of tooritm, a Yatri Niwas at Satpad 
had aINady been IaDCti01lOd an4 tbe 'Hrt i, 

going on. B.eprdiDI the World Bank pro-
.... mme, I am Dot aware of it. 

EQOrt .f cottGa 

+ 
*229. SOR.t BALASAHEB VlI(HB 

PATIL: 
SHill AMAR.SINH llATHAWA : 

Will the Minister of TBXTILES be plea-
led to ltate : 

Ca) the value of cotton exported durina 
the last three years with quantity and 
quality; 

(b) the Dames of countries to wbich 
cotton bas been exported during the last 
three years givins the details of quantity and 
quality of COttOD exported country-wise; 

Cc) whetber the contracts have been fully 
executed and if Dot, the reasons th«efor; 
and 

(d) the details of aaencies exporting 
cottOD, quality-wise ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF TEXTILES (SHRI XHUR-
SHID ALAM KHAN): <a> to Cd). A state-
ment is given below. 

Statem.t 

The value of cotton exported duriDg the 
last three years with quantity and quality is 
at Aamexure I 

2. The contracts could Dot be comple-
telyexecuted. The entire quantity reaistered 
could DOt be exported duo to DOD-Opening 
of the letters of credit by the buyers, lack of 
adequate aDd clear sbippiq iDstructioa5, etc. 

3. Detaill of qenciea _portiDa cotton 
qoaUtf-wiIo are tivea Jt ~ U. 
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8qIort of .,,- 1982·83 

8. No. Name of tho Quantity in Quality of Value in 
Country lath bales Cotton lab or .... 

t 2 3 4 5 

t. Bangladesh 0.19 Staple Cottoo 4S0.37 

2. Belgium 0.10 -do- 222.0S 

3. Bulgaria . .. . .. 
4. China ('n 0.83 -do- 1746.34 

s. ChioaW O.lS -do- 313.36 
6. Czechoslovakia 0.36 -do- 798.10 

7. West Germany 0.11 -do- 289.62 

8'. RonglCoDl 1.04 -do- 2122.45 

9. Japan 0.26 -do- 237.15 
10. K1>rea (8) 0.93 -do- 2178.10 
11. Korea (N) 0.12 -de- 375.82 

12. Polaod 0.12 -do- 289.25 

13. Spain 0.55 -do- 1218.91 

14. Srilanka 0.23 -do- 715.05 

15. Thailand 0.33 -do- 542.75 

16. Others 1.04 --do- 2328.80 --- ---
Total 6.36 13828.12 -_-._ ....... ------

17. Japan 0.306 Bengal Deshi 7761.00 

18. Japan 0.079 Yellow Pickinp N.A. 

19. Belaium 0.012 -do- N"A. 
20. Others 0.066 -do- N.A. 

.....-._ ..... - ----
Total 0.097 166.00 ----

21. Taiwaa 0.026 Zodas )4.35 

22. JapaD 0.005 -do- 7.57 

23. BelaiUlll 0.00' -do- 4.90 

24. Pbilppioes 0002 -dDt- 2 .. 32 --- --...-...... 
Total 0.03. 49.-64 -' -
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1 . 2 3 4 5 

1. BaDgladesh 0.05 Staple Cotton 151.12 
\ 2. Belaium 0.10 -do- 204.62 

3. BqJpria 0.06 -do- 244.'$ 
4. China (T) 0.21 -do- 549.32 

s. China (P) • •• 
6. Czechoslovakia 0.17 -do- 584.88 

7. West Germany 0.03 -do- 107.91 
8. HonllCong 0.47 -do- 1202.S1 

9. Japaa 0.10 -do- 32S.tO 

10. Korea (8) 0.45 -cJo- 1224.65 

11. Poland 0.30 -do- 1009.66 

12. SpaiD 0.13 -do- 30301 

13. Sri Lanka 0.19 -do- 591.74 

14. Thailand 0.13 --do- 315.10 

IS. Others 0.49 -do- 1421.48 

----_ ---
Total 2.88 81S6.35 ----

16. Japan 0.333 Benpl Deshi 893.96 

17. France 0.001 -40- 3.09 

-- ---
Total 0.334 897.05 

18. Japan 0.124 Yellow Pickinll 251.8S 

19. Othen 0.002 -do- 4.63 

--- ---
Total 0.126 256.41 

---- ---
20. Taiwan 0.' 04 ZOOas 206.10 

21. Japan 0.089 -do- 310.02 

22. Belgium O.OOS -do- 1.29 
..... - ..... _ 

Total 0.198 523.'1 --- - -
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1984-85 

1 2 3 4 5 

1. BangIa Desh 0.01 Staple Cotton 38.00 ,. Bulgaria 0.01 -do- 67.00 
3. China (T) 0.03 -do- 98.00 
4. Czechoslovakaia 0.07 -do- 250.00 

S. Hong COOl 0.09 -do- 299.00 

6. Japan 0.21 -do- 797.00 
7. Korea (8) 0.06 -do- 215.00 
8. Poland 0.14 -do- 445.00 
9. Thailand 0.03 -·do- 97.00 

10. Others 1.03 --do- 3591.00 --- ----Total 

Quality of cotton 

Staple Cotton 

Senp) Deshi 

Digvijay Cotton (Medium Staplo) 
Yellow Pickings 

Soft Cotton Waste 

Hard Cotton Waste 

1.68 5897.00 ----
Aaaexare-H 

Name of the Exporting Agency. 

1. Cotton Corporation of India 
2. Maharashtra State Cooperative Cotton 

Growers Mad.eting Federation. 
3. Tamil Nadu Federation. 
4. Andhra Pradesh Federation. 
s. Gujarat Pedaralion. 
6. Private Trade 

1. Cotton Corporation of India 

2. State Federations. 
3. Private Trade. 

I. Cotton Corporation of India. 
1. Cotton Corporation of India 
2. Private Trade 

1. Private Trade 

2. Sta te Federations 
3. Cotton Corporation of India. 

1. Cotton Corporation of India. 
2. State Federations 
3. Private Trade. 
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SHill BALASAHEB VIKHB PATIL: 
Nr. Speaker, Sir I you are well aware of the 
plight of the cotton growers. They are selling 
their cotton dirt cheap. In his reply, the 
Hon. Minister has stated : 

[English) 

that it is due to •••••• 

II ••••••••• non-opening of letters of credit by 
the buyers, lack of adequate and clear sbip-
ping instructions, etc." 

[Translat ion] 

Thus, the instructions for opening of 
letters of credit were not seot from our side. 
We have been seeing that our cotton exports 
are continuously falling. In 19.2.8 3~ 6.36 
lakh baJes were exported, in 198 3 -8 4, 2.88 
lakh bales were exported and in 1984·85 , 
1.68 lakh baJes were exported. Nobody 
knows what will happen in the coming years. 
I would like to know tbe reasoos for con-
tinuous fall in the exports of cottoo. I would 
also like to know the total purchases made 
by the Cotto~ Corporatioo of India. What 
are the main reasons for raU in e~ports and 
what remedial steps the Government are 
taking to increase export of cotton '1 Also, 
are tbe Government giving subsidy for export 
of cotton '1 The Government do give subsidy 
for export of textiles and iron; what is the 
reason for not giving subsidy on cotton ex-
ports? Will the Government consider giving 
subsidy OD export of cotton also so as to 
benefit the farmers? Besides, a Dumber of 
corporations are incurring losses. Will the 
Government do something in this regard 
also ? 

(English) 

SHRI V. SOBHANADRBESWARA 
RAO: Sir, there is no translation into 
BDllish. We are not able to understand •••••• 

[Trallllatioll) 

MR. SPEAKER : Please see to it. 

[English) 

SHRI KHURSHID ALAM KHAN: In 
the first instance, I would like to mention 
that the letter 01 credit is opened by the 
buyer, and the shipping instructions are also 
given by the buyer. So, the question is not 
that there is some fault on tbis side, viz. that 
because the letter of credit was not opened, 
and therefore the stuft' was not despatched. 

As regards the exports in tbe past years, 
whatever allocations were made for the ex-
ports of past years, tbey were exported. But 
the export was very limited. Therefore, tbis 
year I decided to export more than 11 lath 
bales of cotton, so tbat we can export cotton 
this cotton extra. Apart from this, we have 
also decided to export cotton on a lona-term 
basis, cotton for the next three years; and I 
have also given a policy for tbe export of 
yam for the next three years on a long-term 
baSIS, and also given tbe CCS for yarn. 
Normally no CCS is given to commodities 
like cotton. 

[Translation} 

SHRI BALASAHEB VIKHE PATIL: J 
had asked from the Hon. Minister whether 
he would give subsidy on export or not, be-
cause tbe price of cotton abroad was low? 
He bas not replied to it. He has also not re-
plied specifically to tbe question what initia-
tive was taken by the Government with re-
gard to not openilll the letters of credit 
abroad. I would also like to know the reason 
why the principal buyers of our cotton such 
as China and Hong Kong have purchased 
very small quantity of cotton? At the same 
time, I would also like to know the stock of 
cotton in the country at this point of time '1 
The Hon. Minister bad stated that 6 Iakh 
bales of cotton would be exported durina 
1986-81, but that was not to be: then bow 
would you ensure tbat this would be done in 
future ? 

SHRI KHURSHID ALAM KHAN : Sir, 
I did reply to it, but, perhaps, I was not 
able to make him understand. Out of tho 
target of 11 lath bales fixed for aport, 
more than S lakh bales have already been 
exported and I am hopeful that we shall be 
able to export the remainins S lakb bales 
also. It is our earnest encleavour to _ 
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that our cotton is exported, because we haft 
CIlOU8h stock of cotton with us. Therefore, 
it was also decided to export yarn aloogwitb 
cotton so tbat we could get more money 
from yarn. So far we had been exportio8 
yam worth Rs. 40 crores, but, I hope, it 
will rise to 60 crores. 

[Eilgll.r/l) 

SHR) BALASAHBB VIKHE PATIL: 
About cotton exports, is Government going 
to allow subsidy or not ? 

[Translatio,,] 

SHRI KHURSHID ALAM KHAN: No 
subsidy is given on cotton. 

(English) 

MR. SPEAK.ER : Mr. Rathawa is not 
available. 

SHRI V. S. SOBHANADREESWARA 
llAO: In fact, the exports have gone down 
considerably: and my information is that 
there is a vast scope for export to tbese 
countries, specially to Thailand, Sooth 
Korea, Taiwan, Japan and Hong Kung: and 
DOt it is the irreau1arity and uncertainly of 
tbe quantity tbat is exported to these count-
ries that is coming io tbe way of establishing 
a firm cotting in tbe market there: tbat is the 
iaformation I have received. What corrective 
steps have been t&kon to eosure a regular 
steadly supply to these countries aod also to 
increase the total available a quantity for 
export 1 What are the incentives that you 
are going to give to tbe f8rmers to produce 
mOle staple cotten which is available (or 
export ? 

SHRI ~HURBHID ALAM KHAN: In 
the first instance, I would like to say that we 
bave made all the enquiries about the require-
ment of cotton in all these countries which the 
Hoo. Member mentioned. Our people bave 
lODe tbere and contacted the buyers there : 
and that is the reason tbat this year we are 
hopeful that we will be able to substantiaU, 
export cottoo, and it woutd be ponib1e for 
US to achiew the taraet of 1 t lath bales 
wlIieh be have earmarked for the aport, 
boca_ mcue tID 5 lakbI baM alrcMIy bceD 

contracted. As regards the 100g term PQlior, 
we bave already announced tbat for next 
tbAte years thore shall be sujata sustained 
export, and next year minimum quantity of 
5 lath bales will be available and limDa.., 
hereafter minimum quantity of S lath bales 
will be available; and if Deed be, these 5 
lakb bales will also be increased to 10 lath 
bales. 

PROF. N. G. RANOA: It is all risht 
for my Hon. friend to say tbat exports are 
going to be promoted aDd so on. What steps 
government are loing to take in order to see 
that our cotton growers are not exploited by 
private mercbants. and therefore, a suges-
tion had been made by myself and others 
also pleviously that the State Trading Corpo-
ration should come in this sphere so that 
the State Trading Corporation and private 
mercbaats would be competing one with the 
otber and farmers could be protected; and at 
the same time, I would like to draw the 
attention of my HOD. friend to the city note 
into day's Time, of I"dia-ClAn Jntegrated 
Cotton Policy Called For". I would like him 
to study it later at leisure, but the State 
Trading Corporation should be encouraged 
to come to the field. 

SHRI KHURSHID ALAM KHAN: CCI 
is already exporting and if my Hon. friend 
is interested, then this Corporation can also 
export it. 

THE MINISTER UF EXTER.NAL 
AFFAIRS AND MINISTER OF COM-
MERCE (SHRI P. SHIV SHANKER) : The 
Cotton Corporation of India is doiD& the 
job. 

SHRI KHURSHID ALAM KHAN: 
They can also join us. Whatever the Hon. 
member has suggested about studyiDI it lei-
surely, I would certainly study it leisurely 
and Jet him know tbat I have studied it. 

PROF. MADHU DANDAVATE: 18 it 
n~t a fact that when tbe House discuuecl 
loneral textile policy. it was poinled out to 
you tbat because of your concessions and 
incentives to synthetic fibre as compa'ftd to 
the man made fibre, cotton arowers were 
bound to dor immeoacl,. Tlraefore. il it 
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Dot a fact tbat two alternatives were proposed 
to you either increase the buffer stocks OJI 
try to augment the export? And from what 
,OU had said just now ••• 

MR. SPEAKER: And thirdly reduce 
fibre. 
~ 

PROF. MADHU DANDAVA'IB: Yes, 
and utilise it also. Therefore, in pursuance 
of tbe question which Mr. Balasaheb Vikhe 
Patil asked you about which you refused to 
reply, I again ask you through tbe Speaker 
also, through the sympathy of the Speaker, 
that will it not be possible for you to give up 
your rigid attitude and give some sort of 
subsidy so that more export will be possible 
and the cotton growers will be saved? I am 
reflecting the sentiments of tbe entire House, 
including that of the Speaker. 

SHRI KHURSH1D ALAM KHAN: Sir, 
I have already mentioned tbat we bave 
al1o\\ed more cotton for export and we are 
really exporting more cotton this year. Apart 
from this, the consumption of man-made 
fibre is about eleven per cent of total con-
sumption of various fibres. 

PROF. MADHU DANDAVATE: Please, 
excuse me for interrupting, You yourself 
admitted that whatever targets of export were 
fixed, you have not been able to fulfil. 

SHRI KHURSHID ALAM KHAN: In 
the past year they have not been fulfilled. But 
thIS year, I am very hopeful tbat we would 
be able to; and I have said that we bave 
already achieved more than 50 per ceDt of 
the target that we had fixed and we had also 
aunounced a long term policy for tbe export 
of cotton for the next three years. Similarly, 
the value added export of yam bas also been 
announced for the next three years and I am 
sure that this will add to more exports. 

As regards the subsidy for the export of 
cotton one tbing, which 1 was saying is that 
the minimum export price-the MEP-has 
been removed. But as for as the subsidy is 
c~ncemed. I think my Hon. friend, the 
Finance Minister may like to say something 
about it. 

PROF. MADHU DANDAVATB: Let 
the Finance Minister reply, Sir. 

MR.. SPEAKER. : I ha"e no objection 
to it. 

PROF. MADHU DANDAVATB: Tbo 
Minister himself has put a supplementary, Sir. 

Please speak. The whole House want 
you •••• (Inlerruplion6.) 

Why this reluctance on the part of the 
Minister? 

SHRIMATI BAS A VARAJESW ARl : 
Will the Hon Mioi§ter tell us tbe total quan-
tity of long staple and extra loog staple 
cotton which has been purchased by the CCI 
as far as the exports from Andbra and 
Karnataka are concerned, and the total 
amount of cotton which bas been damaged, 
wbich has been purcbased by the CCI in 
both Karnataka and Andhra and whether 
any inquiry has been initiated and if so wbat 
are the findings? 

SHRI KHURSHID ALAM KHAN: In 
every case where the cotton has been damag-
ed, inquiry has been initiated, not only 
departmentally but we have also given it to 
the CBI. Apart from tbat the allotment of 
cotton for export bas been increased. Four 
lakh bales have been allotted to the CCI; to 
tbe Maharashtra Corporation 1.30 lakh 
bales; to Tamil Nadu ten thou~and bales; to 
Andhra Pradesh 20 thousand bales; and to 
private traders two lakh bales. Tamil Nadu 
bas not exported anytbing. Andbra Pradesh 
had registered for export out of twenty thou-
sand baJes only 3430 (three thousand 
four hundred and thirty) bales, and 
Gujarat bas registered for export out of 70 
thousand bales 60 thousand bales, and the 
private traders out of two lakh bales have 
exported more tbaD one lath bales. 

SHRI P. KOLANDAIVELU: Sir, please 
allow Shri Janarlbanan of our party. 

MR. SPEAKER : All riabt. 

SHRIK RAMACHANDRA REDDY: 
Please allow a half -an-hour 4iscusaioa 
QD tbis. 
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MR. SPBAKER : You give it to mo. 
Let us hear the expert, Sbri Janratbanao. 

SHRIKADAMBURJANARTHANAN: 
The cotton textile mills are still having the 
business attitude of using the long staple 
cottOD. They are reluctant to buy extra long 
staple cottOD, the super fine spring variety. 
The Hon. Minister particularly said that 
Tamil Nadu bas not export anything. The 
super fine cotton which is produced there is 
able to spin 120 varieties. of cotton, but the 
Cotton Corporation and the Federation have 
not been purchasing that variety. May I 
know from the Hon. Minister whether be 
would allow free export of the super fine 
variety which is better than the Egyptian and 
the Arbian cotton-thus allowing free export 
of cotton, so tbat Tamil Nadu and Andhra 
can export and the growers can be benefited '1 

PROF. N. G RANGA: Very good. 

SHRI KHURSHID ALAM KHAN: The 
State Governments may let us know "'hat 
actually tbey want and we will consider it. 

MR. SPEAKER : Shri Vijay N. Patit. 

PROF. MADHU DANDAVATE: If the 
present Finance Minister does not, a former 
Finance Minister will say something. Mr. 
Patel is here. 

THE MINISTER OF FINANCE (SHRI 
VISHWANATH PRATAP SINGH): I may 
say, within the allocations given, the Textiles 
Minister is free to allocate to CCI or any-
body even nine lakhs including cotton. If he 
wants aDything more .. he may let us know. 

Export of ready-made garments 

*230. --SHRI VIJAY N. PATIL: Will 
the Minister of TEXTILES be pleased to 
state: 

(a) whether Government are aware of 
the growing competition abroad in the field 
of ready-made garments; 

(b) if so, the names or countries compe-
tina with Indian exporters of ready-made 
prments; 

(c) whether marsin of Indian ~porters 
is under severe pressure due to competition 
from other countries; and 

(d) if so, the steps taken by Government 
in the matter? 

THE MINISTER OF STATE IN THB 
MINISTRY OF TEXTILES (SHRI 
KHURSHID ALAM KHAN): (a) to (d). A 
statement is given below. 

Statement 

Government is aware that Indian sar-
ments are facing competition abroad parti-
cularly from Hong Kong, Korea, China and 
Sri Lanka. 

The following steps have been taken to 
facilitate our exporters face this competition: 

( 1) Sophisticated garment manufacturing 
machines not munufdcturcd indigenously are 
allowed to be imported on OGL. As many 
as 114 machines for garment manufacture 
have been placed under OGL, 97 of them 
enjoying concessional import duty. 

(2) CCS rates have been rationalised 
with effect from 1.7.1986. These rates have 
been extended upto 31.12.88 for cotton 
garments and upto 3 1 .3.89 for other aar-
ments. Slow moving items under quota which 
were earlier not eligible for CCS have also 
now been made eligible. Higher rates of CCS 
have been announced for exports to non-
quota countries and for man-made fibre aod 
silk garments. 

(3) Cotton garments have been brought 
under the Scheme of Contract Registration, 
with a view to provide and element of 
certainty to exporters in the matter of CCS. 

(4) It bas been decided to set up a 
Fashion Technology Institute io Delhi for 
education, reasearch and training in the areas 
of fashion design for garment manufacture. 

(5) The duty drawback rates for cotton 
garments have beeD increaled. 




